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giva hereln below the details of the assets {immovable, miovabig,: b3

myself, my spouse and dependants*®:

A.

given)
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(Assets In joint name Indicating the extent of joint ownership will also have to be

Sr.
Ho.

Self

Spouse

Dapenaant-1
wama(5) | Neme

HEme

M

Cash

15,000/ e

Dependant-2--
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Almen Ko

N ayem HKumol

XD

Deposits in

Banks, Financial
Institutions And

Non-Banking-
Flnancial
Companies

65/&60/"‘

(i)

Bonds,

Debentures and

 Shares in

companies

{Iv}

Cther financisl
institutions,
NS5, Postal

- Savings, LIC

Policles, etc

e
6800|—

oo Yens

(v

Motor Vehicies
{detalls of
make, etc.)

{vi)

Jewellery {give
details of
weight and
vatue)

iC}Ogmésst

b]

&

{wit)

Other assels,
such as values
of claims /
interests

Note: Value of Bonds / shares / Debentures 25 per
Exchange in respect of histed companies and as per

companies should be given.

* Dependant here means 3 person substanti

employee.

the latest market value in Stock.
books in the case of non listed

ally dependent on the income of the
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Dependant-2

Dependant-3
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B L

Nam(ﬁ] Hame

(1)

, measurement)

Non-Agricultural Land
- Location(s)
- Survey number(s)

- Extent (Total | -
t vaiue

-Current 1

(i)

Location(s)
- Survey /door

number(s) =

- Extent (Total
measurement)

- Current market
value

!

{iv) |

I

i Houses / Apartments,
etc l

- Location(s) :
- Survey /door

! number(s)

. - Extent (Total
' measurement)

| - Current market

valpe
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Others (such as
interest in property)

(2)

institutions and government dues:-

1 give herein below the details of my liabilitles / overdues to public financial

{Note : Please glve separate details for each item)

Sr. Deseription Hame & eddress of Bank / [ Ampust outstanding as
Ho. HM MM‘) f ON sesaens vt bt ey boay
_M!EE_J
& {i} Loans from Banks - =

{ii) Loans from Financial
| institutions

—

I (lii) Government Dues:
i (a) dues to departmeats

‘i dealing with government

accommeodation

{b) dues to departments
dealing with supply of
water

{c) dues to departments
dealing with supply of

! electricity

|
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"td) dues to departments
dealing with telephones

{e) dues to departments
deating with government
transmrt {including

and helicopters)

(f) Other-dues; If any

(b}

| (/i) Sales Tax [Only in

(1) Income Tax including

which Iricoime Tak Ratuim
filed. Give also Permanent
Account Number (PANY)
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(i) Weaith Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed. ]

case of proprietary
business]

(iv) Property Tex

€.

GPF/CPF/PRAN No.

al Dets

105365444

Gender - (M/F)

Date of Birth

210

0 81 f) 5. 3 (D/MM/NYY)

Class/Group - /8

Cadre

Heme District

(AJ8/C)

(Biupr [EGIS/ATIVE PrscemBLY

{Full Name e.g. B.AS.-Bihar Administrative Service,

B.S.S.- Bihar Secretarlat Service etc.)

[ PATNA ]

I hereby declare that the above details sre true to the best of my
knowladgea and belief,

Place:.f?ﬁ.Im,&.,...
pate: 5.0, 8.2 S LK 6

Note:

Signature 2\"1} H‘ ‘

-------------------------

Name of Employee: lﬂQANI KuompRL
Cessgnstion:, QEEICE... B TENI2AN T
Department: &Hﬂfe LEGTSLATIIVE P sseEMELY

Plaasa sign each page of the declaration. Asset deciaration form
must be in A4 size white paper with computer typed (single sida)

in prescribed format.
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